The Scheduled Castes and Scheduled Tribes (Reservation in Posts and Services
and Filling up of Vacancies in a time Bound Manner) Bill, 2024-Introduced

SHRI ARUN BHARTI (JAMUI): Hon. Speaker, Sir, I rise to move for leave to
introduce a Bill to provide for reservation in posts and services under the Central
Government and private sector for persons belonging to the Scheduled Castes and
Scheduled Tribes and timely filling up of vacancies meant for Scheduled Castes and
Scheduled Tribes to ensure their equal representation for matters connected
therewith or incidental thereto.
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SHRI ARUN BHARTI: Sir, I introduce the Bill.



